- ngg mnm | VAISAKHA 17, 1901 (SAK4) Pepers Laid a4

(3) (i) A copy of the Annual
- Rmre of the Regional Engineer-
ing College, Silchar for the year
1877-78 along with ths Accounts

- &ang the Audit Repurt thereon,

(ii) A copy of the Review
(Hindi and English versions) by
the Government on the working
of the Regional Engineering
College, Silchar, for the year
1977-78, [Placed in Library. See
No. LT-4420/79].

(4) A copy of the University
Grants Commission (Disqualifica-
tion, retirement ond conditiong of
service of Members) {Second
Amendment) Rules, 1578 (Hindi
and Erglish versions)  published
in Notification No, G.S.R. 16 in
Gazette of India dated the 6th
January, 1979, under fub-section
{(3) of gection 25 of the Unjversity
Grants Commission Act, i05€,
[Placed in Library, See No. LT-
4421/78.)

(5) A copy of Lhe Certified Ac-
counts (Hindi* version) of the
Indian Institute of Technology,
New Delhi, for the year 1877-78
along’ with the Audit Report
thereon, under gub-section (4) of
section 23 of the Institutes of
Technology Act, 1961 [Placed in
Library. See No, L1-4122/70.]

NOTIFICATION UNDER INDIAN TELECRAPH
Acr, 1885,

THE MINISTER OF COMMUNI-
CATIONS (SHRI BRU  LAL
VERMA): 1 beg to lay on the Table
a copy of the Indien Telegraph
(Thirg4 Amendment) Rules, 1078
(Hindj gnd English versions) publish-
ed in ﬂm No. GSR &8 in
Gazette of India dated the - 24th
March, 1979, under sub-section (5)
of sechion 7 tho Indian Telegraph

gﬁt.Lm s inx,mmv See

RIVIEWB ON ANNUAL REPORTS AND
STATEMENTg FTOR DELAY OF (GANDHI
Swmrrrr Sasarr, New DELrT ror- 10977-
78 AND RAJGHAT SAMADEI COMMITINS,
* New Deiur ror 1977-78, - '+

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI RAM 'KIN-
KAR): 1 beg to .ay on the.Table
a copy each of the foliowing pepers
(Hindi and English versions):—

(1) (i) Annual Report 'of . the
Gandhi Smriti Samiti, New Delhi
for the year 1977-78 along w;th thc
Auditeq Accounts,

(ii) A statement regarding
review by the Govarnment on
the working of the Gandhi
Smriti Samiti, New Delhi, for
the year 1977-78. :

(iii) A statement showing yea-
sons for delay in laying the
papers mentioned at (i) and (ii)
above. [Placed in Labmfy. See
No LT-4424/707. -

(2) (i) Annual Report of the
Rajghat Samadhj Committee, New
Delhi, for the. year 1977-78 along
with the Auditeq Accounts.

(ii) A statement regarding' re-
view by the (fovernment c¢n the
working of the Rajghat Samadhi
Committee, New Delhi, for the
vear 1877-78,

(iii) A statement showing rea-
song for delay in laying the
papers mentioned at (i) and (ii)
above, [Placed in Library., See
Neo. LT-4425/79], :

STATEMENT RE, FURTHER mmm or
MAREKET LOANS Is5UED BY CENTRA
GovenNnMmNe yw Apmir, 1979,

THE MINISTER OF STATE IN

'THE MINISTRY OF FINANCE
(SHRI ZULFIQUARULLAH): 1 heg

lmm of the Accounts was lsid on the Bth March, 1979,



